WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FRIDAY, NOVEMBER 22, 2024

SALE NOTICE
Greenworld International Private Limited- In Liquidation

BAJAJ HOUSING FINANCE LIMITED

rii=r vy | Corporate Office: Cerebrum It Park B2 Building 5th Floor, Kalyani Nagar, Pune, Maharashtra 411014,
Branch Office: 14th Floor Agarwal Metro Heights Netaji Subhash Palace Pitampura New Delhi-110034
Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002.

Undersigned being the Authorized officer of M/s Bajaj Housing Finance Limited, hereby gives the following notice to the
Borrower(s)/Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal as well as the
interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to them by Bajaj Housing Finance
Limited and as a consequence the loan(s) have become Non Performing Assets. Accordingly, notices were issued to them under
Section 13 (2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and rules
there-to, on their last known addresses, however the same have been returned un-served/undelivered, as such the Borrower(s)/Co-
Borrower(s) are hereby intimated/informed by way of this publication notice to clear their outstanding dues under the loan facilities
availed by them from time to time.

SYMBOLIC POSSESSION NOTICE
ﬂ'c,'c, Bﬂﬂk Branch Office: ICIC| Bank Ltd, Landmark EIuIr-ddnELe:lth Flaor, 2284, AJC Bose

Road, Kolkata- 700020, CIN No: LEB190G|1994PLCOZ 1012, www.iticibank.com

The Autharised ICICI Bonk Officer under the Securitisotion, Reconstruction of Finoncial Assets and Enforcement of
Security Imterest Act, 2002 and in exercise of the powers conferred under section 1312} recd with Rule 3 of the
Security Interest (Enforcement) Rules 2002, issued Demand Motices to the borrower[s) mentioned below, to repay
the omount mentioned in the Motice within 80 doys from the dote of receipt of the soid Motice.

Having failed to repoy the aomount, the Motice is issued to the borrower and the public in general that the
undersigned hos token symbolic possession of the property described below, by exercising powers conferred on
himfher under Section 13(4] of the soid Act read with Rule B of the soid rules on the below-mentioned dotes, The
borrower in particulor and the public in general ore hereby coutioned not to deal with the property. Any dealings
with the property will be subject to charges of ICIC] Bonk Limited,

Liggidator; GA IP Sunil Kemar Gupla

Liguidator Address; B-10, Magnum He
Email: green.cirpicgmail.com, caskgd

arampura Commercial Camplex, Mew Delhi-110015,
mail.com Contact Mo.- 2953990075/ %9539%9077
E-Auction
Sale of Agzels under Insolvency and Bankrupicy Code, 2076
Date and Time of E-Auction: 23rd Dec, 2024 a1 3.00 pm 1o 5.00 pm
{With unlim#ed edansion af &b manutes each)
Submission of Bid (elégibility documents): From 22nd Now, 2024 fo 05%th Dec, 2024
Last date of submission of EMD: 21st Dec, 2024
Sale of Assets and Properties owned by Greemwoddd Infernational Private Limited (i Liguidation)
forining part of Liguidaticn Estate farmed by Ehe Liguidalon appainted by e Hon'ble Naticna

= } : : 2 : ; Loan Account No./Name of the Borrower(s)/ Address of the Secured/Mortgaged Demand Notice
Gompany Law Tribunal, New Delhi Banch vide order dated February 28, 2023, The sale will be G, Mamie of the Description of Property/ Date of Demand | Mame of _
e by e i e ot ol e - i o, i i e oG £acbn Mo Borower(s)/ Loan Dateof Eymbnlif: P e PR N%trlcneinn'ﬂ-uglr?‘dmt P Co-Borrower(s)/Guarantor(s) & Addresses Immovable Asset / Property to be enforced Date and Amount
Account Mumber Motice (As) Branch : DELHI All That Piece And Parcel Of The Non-agricultural (08th Nov 2024
Asset Block | Reserve EMD | incremental T et el T T O B Fiote B B e, v | JineZ7.a028 | Kitaiol (LAN No. H401HLP0624689 ) Property Described As: Shop On Ground Floor, Portion |Rs. 40,50,570/-
Price | Amount Value : ]',.;.-'2'1 9 Jt_ﬂEf"""b“ iy Smr s nﬁ'tylb.t e m['F, kol % M.:gj;é _] bl Re ko 1. MOHAMMAD WASIM (Borrower) Of Property No Bearing No Mpl No- 6056, Gali No-4, Block- | (Rupees Forty Lac
Plant & Machinary at Plot No. B0-81 | e | & rishont Liubey ports Li LERIETRON Ere e . + JESSOTE e ) R 2, Plot No- 18, Dev Nagar, Karol Bagh, New Delhi -110005, |Fifty Thousand
G;;apnl,- UE;ﬂ;anﬁruyu;riaf .ﬂ.rnanﬁan'-'.hlai'i R Ll L D, Chalta Bagan Rood (East), LR. Dag Nos. 539, 554, 539/ 1430, 553 | B:54.580.00¢ go;{l-‘l\ ;ﬂgﬂsﬁgg?goﬁ%fg Eﬁﬁf%z Right |East:- Property No. 14, West :- Property No. 17, North :- Fif/tg Hundred
Bahadurgarh - 124507 H ary el ' Lone Beadon Street  |and 544, |L. No, 101, P.5. Barasat, Mouza Siti, Portion Ground Floor, Strest No- 9 Village Wazirabad ang, South :- Remaining Portion Of The Property & |seventy Only)
; West Bengal District Morth 24 Parganos, Kolkato- 700124, West Delhi-110084 ’ ' 0a

o ol bl : Kolkata- 700006/ Bengal (Admeasuring An Areo of Carpet Area of
Iy ::I_'I‘I;l':l';'ﬁ:';:l';':'ﬂ“t::ffm‘:ﬁr'flEﬁﬂg}#ﬁ?ﬂﬁﬂﬁm‘:’fﬁ““Tfilfung WHATEVER THERE IS BASES LBCALDDONEO7EEED |B36.3 Sq, FL. Together With A Balcony Area of 26.1 This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are advised to make

the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which (without
prejudice to any other right remedy available with Bajaj Housing Finance Limited) further steps for taking possession of the Secured
Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security InterestAct,2002.

The parties named above are also advised not to alienate, create third party interest in the above mentioned properties. On which Bajaj
Housing Finance Limited has the charge.

Date: 22.11. 2024 Place:- DELHI/NCR

5q. Ft. [Built Up Areo of 736.6 5q. Ft) Together With
The Right To Use One Covered Car Parking Spoce On
The Ground Floar Level of The Bullding! Project/
Complexy’ Dote of Symbalic 16.11.2024

2. The Corglete E-Auction process document centaining detsls of the Asssts, enling &-auction Bid Form
Dinclaraticer and Lindier faking Form, Ganeral Terms and Gomdiions of online ascton sake ane avalable on
WD WL B AU G e 0N,

3 The l'I'!E"-"liI"l; bidders, pncrea submim g thair bid, shauid meke el indapendent inguines regarding e

litle of geoperty. dues of el boes, dechiciy and witer cianges, marsstincs changes, iy and inipec

Iha property at DheIr oaT EREEnses and EE|I5|'|' themseiyes. The pnperies meTioned above can De

Ingpected by the |;I'-.'|5|.'I-EI'."I'i'|'E‘ Drickders, a e site willy poriar appoimmant, CORRCING Mr. Sumil Kmmar Gupla:

+ 9710053099077

The intending bidders are mguined 85 depos® Earest Maney Depastt [ERD) anount either fiough

HEFT/RTGE v the Account nemely * Greemwneld Internationad Private Limibed - under Ligedation™,

Acoounl Wo.: S32Z20101003T07E, Union Bank of India, IFEC Code UBINDSS3221, Kitli Nags Branch

The above-mentioned borrowers(shiguarontors{s) isfore hereby issued a 30 doy Notice to repay the omount,
else the mortgoged properties will be sold after 30 doys from the daote of publishing this Notice, os per the
provisions under Rules B and 9 of Security Interest (Enforcement) Rules 2002,
Dote: Movember 22, 2024

Authorized Officer Bajaj Housing Finance Limited

I

Sincerely Authorized Signotory

Comei Rugtonrocess ot o o A B I\ prace: Firozobad For ICICI Bonk Ltd. 4 SURAKSHA ASSET RECONSTRUCTION LIMITED
5. Tha Liguadator has the abscluta tight o accapt or resact any or all ofens} or adjourn/poshpone'cance| e SURAI{SHA CIN: U741 20MHZ015PLC 268857
BaApcfion of wildraw amy properly or partion thereal Bom the aacton procesdng al any stage withoul Agur) B vk row b

Registered office: ITI House, 36, Dr. R.K. Shricdhkar Road, Parel East,
Mumbai — 400012 Tel: +31 22 4027 3662 Fax: +01 22 4027 3700
Email Id: pratibha.upadhyay@surakshaarc.com website: www.surakshaarc.com

APPENDIX IV-A [UNDER RULE 8(6)0OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002]
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Motica For Sale Of irmmovable Property under the Securidization and Reconstructson of Financial Asseis and
Enforcerment of Security Interast fct, 2002 ('the qabd Act') read with provigion 1o Rule Bigof the Saecurty Interest (Enforcameant]
Fules, P00 i thie Saed Kules')

Meotice is heraby given 1o the public in genaral and in partcutar to the Bormower{s} and Guarantons] that below described
immaovable property morigaged'charged infavor of Suraksha Asset Reconstrection Limiled  [Secured Credifor], the possession

assring any reason thoreal.
6, Tha sak: shall be subwmcl boprovisions of Insolvency and baniruptcy code, 2016 and myulaSors made
Iharecndai
7. Tharaserve pice mentioned above & excluding GST, other taxes, stampand any oher changes sppicable
it Sake
&, E= Mgcton daie & Time: 23rd Decemier, 2024 frem 3,00 p.m, io 500 pom. (wilh unlieiled exlension of
Gmin]. C& IF Suni
unil Eurmar Gupla
=1 EE_HI‘I Moy, 2034 Ligukdator in the mafie of
Plate: biow Dol Greemwarld Isternatisnal Private Limiled
IBB| (Fegn. Ma- BEVTP-001 P-PI020520HT-1810354)
Address: B-10, Magnum House-l. Karampurd Comemencis Complkes, Shiap Mamg, New Dehi -110015
Emall gragn.cipigmalicom. caskgd2i@omal.com. Contagt Bo.: +91-8553080077

mew KOTAK MAHINDRA BANK LTD. PUBLIC NOTICE FOR
Cot identity No. LG5110MH1985PLCDIET3T), AUCTION CUM SALE
Registered Office: - 27 BEC, 27, G Block, Bandra Kurla Comp ndra (E}, Mambai -400 0571. Carporale identity No. LE5S110MH1085PLEO3ET3T).
Regiomal Office, Kotak Mahindra Bank Ltd,, EPICAH, 2nd Floor &8 68,1, Majaigarh Road, Moti Magar, New Delhi-110015
Netice is herstly gheen do the public n general and in paricudar 1o the Bomowen Co-Borower!GuaranionMorigagor thal the: below tedcrbed immosshle
proparfes mortgaged to Kotak Manndra Bark Lid, and the Physical Possession of which has baan fakan avar by tha Authorizad Officer of ®olak Mahindra Bank
Ltd, will e sodd o0 “AS |5 WHERE 15" "WHATEVER THERE 15" AND “AS 13 WHAT I5" basia, Cffers ane invited to take part in e-auction theouok the Yeeh
Parsal of our e-fuschion Serdoe Paraern Ms G Inda Pt U dwsswecTindiacom) e hlfps e banisauclions.com by e undessigned for sale of the
mimoyabde properties of which particulars are given betow -

&

Hame of the Borrowers) Eemand Netics Diescaiption of the Reserve | Earnast | Date of Diate/ tims af which has besn taken by the Authorized Officer af the Secured Creditor actag In Hs capacily as trusles of Suraksha ARC 032
! Guarandoris) Date and Amaur Immovable progorty Price Money | Inspection | of Auction Trust, will beesobd on A% is where 57, A5 what s, and “Whiatever i5 there Basis” on the date and lime speaified herein below, for
EORNM A 1, Mis Jayshreo Industries Through its | 121212023 ALL THE PARTS AMD BARCEL OF | Rs Deposit | o Ty the racovery of the amount due to the Secured Creditor Trom the Bomower|s) and the Co-Borrower{s). The Raseres Price and the
Partner Mr. Lafit Agarwal [Bomrower), 2. | Rs. THE PROFPERTIES BEARING! 45755 7000 [ (EMD]  |immavable Wi aarnesi money depost of the immovabis proparty ("Morigaged Proparty™) s mentionad herain below.
PUBLIC ANNOUNCEMENT Lats. Mr, Rakesh & | {Go=B & | T6,90.760.13: | ADDRESS H Foir propey feiam
[Under Ragulation & of tha insolvency and Bankruptey Board of India B J: CLN A (L2 Doy btk g D R o cdbad b0 1100 hrs Mame af Description Dateof | Dateof | LastDatefor| Date & Reserve | Eamest Amount
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016 ::ﬁiﬁ;ﬁﬂ:‘gﬂﬂfﬁmlh l;:u;‘; !Gl?xmi:; ﬁllifﬁ;r:r ﬁ?ﬁpé-:lﬂ?‘: i::'-::-nﬁn ZT‘EEFHT; gefﬂ.l:&g"d[if Bid D5H22024 | 45 ﬂl-m':'::{ﬂj of Property Possession | Demand | submission | Timeof | price (Rs) I;':“BI' Du= ason
b. Palak Agarwal dia Late Rakesh Agarwal, | Thousand Seven | Industrial Plol No.185, Parll Fity Fie | "mouTt| 100 br3~ | 1200 hrs isecurity pronider’s e | STBID/END E-Austion (10%) (s, | */11/2024
e e o e L c. Aakriti Agtrwd dio Late Fiskesh Agarea | Hundred Siay | Admeesuring. 47110 =qyas Le;| Thoussnd 1. Mr. Rajesh | All The Pisce And | 11112021 | 21.01.2020| 11122024 [13.12.2024 Fs Rs. | Rs.2,4681,1
_ RELEVANT PARTICULARS Throtgh her mother Madhu Agaswal, d. | and Paisa 343,08 sgmirs shuaded at Prakash | Seven ST Parcal Of Equitable Time: | LESTE000- (16,57 5000 "'|E;|" :
1 |Name of Corporate Deblor Advance Recycling Solutions LLP Aryan Agarwal sfo Late Rakesh Agarwal| Thirisen Oriy) | Indusinal Eslale. Hadbust vilaga, | Hundeed {Borrower). Morlgage O Sel 1100 AM |RuneesOne | (Rupees
7 : r T Through her mother Madhu Agarwal, Karkar Modern, Pargane Lond, Tehsd | Only) ; ; ol g &
210 s ircrpraNNT of Conffius om0 1S 3.Mr.Lallt Agarwal (Ce-Borrower & and Distrct Ghapabad Bounded 2. Mirs. indu . | Cocupied propenty To. " [ipy ot | btedn
3 | Autharity under which Corporabe Debior i | Registrar of Companies, Delh Morigagor), 4 Asha Agarwal, (Co-Barrower by Morth: Deegar Property, East Sharma WIO et entire 1200 en | 2 |-aF '-E'ghﬁ ifty
[incorparated | regishared . & Mortgager) (Loan Account No, Road, South: Other's Property, Rajesh Sharmasacond floor with roof b?r’;?:L;la-.ij . En:.re.nIlj
4 | Corparate [centity No, | Limited Liabiley | AAM-9268 LAP18812521) Wit Property N 164 e ﬁ“g';mg‘;:";di ey} ey
s Ll bt “'f“?“i:@ ey o Last Date for Subsmission of Offers | EMD-- 0311212024 1ill 5.00 pm. (ncremental Amaunt; Rs 100,000] Cams & Dathi-110015 Hundred
) F:':E'huﬁgﬁg 0 2a) of Coporse o e i e varan Pk Instnel | N Tmportant Terms & Candiions of Sale: Handlcrafts(PR| measuring 200 sq Qnly)
Pt o = | - 2 = (1) TheAuchon s concuctad a5 pershe lurner Tarms and Condiions of the Bid documen! and as perihe procedure 52 ouf tharen. Bliders may go through OF. FIRM) (Co- s
% !-:Egm?kgcl;gﬁgmﬂd oLl 19.11.2024, {Urder racaned on 20.11.2024) the wabsite af aur E-Auschion Service Provider, Mia.C1 india PviLyd Le, hilps:fwesw hankeauctions.com_ documents, the dedails of the secured assal borrower)

pus updara-Auctian and tha Bid Form which will b2 submisiad to lha aushonized officer al the brench officerepional affica es provided heeein above: Terms and Conditians:-

7. | Estimabed date of dosire of nsalvency | 18.05.2025 {2y Al e intending purchasers/idders ara regured t2 register ther name in the Wab Panal merdioned above s hitps:www bankeauctions.com and : :
[Pesakilian peocess { . EEnaraIEmaifﬁszrlDardFassm nfreeuf-‘nas.lI:flheg-.rI:'-'.'flll:lpam:-PEIElr1!12E-.ﬁu;m|:nIhe--:latear'u:llimear:res.aid; The: Auchion G W Conling E-ﬁ._u-.':lﬂn-' E_hﬁmng i o Banks spproved sanvice povider M. E-Procumsman
& |Name and Registration rumber of the | Amit Ojha {3} For any enquiry, infermation, support, procedura and onlne Iraning an e-Auction, $ie prospective bitdars may contact the Mis C1 India Py Itd Technaologies Ltd - Auclion Tiger Mumbai Contacl Persons Mr. Ramprasad

(BTN S2E55626 2 1002655628 18/003 745 10754/ +01 63524907 ¥ M amailramprasadi@acociiontiger.nat, Phons:0759-
&1 200559, wabhsiie: hitps |'."._‘?.Hr‘F:mr;i.;mrﬂl:,uﬂlgw it
Biddars arne advised o 1o thraudgh the Bid Farmg, Tender Document, detaded terms and condilbons of apchion sale beloss
submitting their bids and taking partin the E-Auction sale procesedings.
= Bids shall e submitted throwgh online procedure anly in the prescibed formats with releant details.
Earnest Money Deposit (EMD} shafl be 10% of the Reserse Price Fixed and-shall be deposited through RTGS/MEFT!FUMND:
THANSFER lo credil of following aceound before subrmiliing the bids online
DETAILS

Wame of Bank & Branch:- ICIC] Bank Limited, LOWER PAREL
| AccountMo 032305003395 | IFSC Code:- ICICO00D323

. The bid price bo be submitted shall be above the Reserve Prce and the bidders shall iImprove their
further offer in rmultiple of Ra. 50,000/ (Rupees Fifty Thousand Only). The property will not ba sold baiow the resane prce sat
by the Authorzed Céficar. The bid guoted below the msarde price shali be rejected and the EMD deposited shall b forfeited.

The succassful bidder shall have to pay 25% of the purchase amount {incleding Earmest Money deposit of 10% paid as abowe)
an the day ol declaration of successiul biddes or nol latar than naxt warking day thereof, as lhe casa may b= The Balanca 75%
al e purchase price shall have 1o Be pasd oo or Dabane (he 1500 day of coaliemation aof e Sale by Secured Credifar or Such
extenced period a3 may be agreed upon in witing between the purchaser and Secursd Creditor, I any cass nof exceading

|"|$¢In.'.3l‘||;f.I frclesskanal :'nthl!g A5 | e
_ | Resakilion Prifessinal ] B .
& | Address & email af tha interim rasalulion | &-15. Seclor KU-1, Grealer Moda, Uliee Pradiesh-201310 4
|prafeasional, as regatered with e boand | EMail: zmitojhat T@gmal com | Ph Ne.: +01-9881511114
10| Address and e-mail iobe ised for Henif Cgha, 64-12 ARE (Rear Basamenl) Jangpura
comespondente with the inienm Exiension, Mew Celhi-110074 | Ph Mo +51-38%1511114
Resobtion Professionsl E-maill: crpadyvanceresningd gmail.com
11, Last date for submissian of claims | 04.12. 2024
13 LClasses of crednors, [any, under clausa db) H|:.}.I'I,.;][:|.:;3-[||.g
{of sub-sacion (64 of sacion 21, sscerianed
| by thi inierien Resoiulion Prodessonal _
13| ames of irschency professonals kantifed! Mo Apoicable i)
{10 ek A autnonised represantative of cradions
nadassithres names foreach class)
4. 1a} Redevand torms and
(o} Detals of suthadzed represerdalives
are availahla at

Reg. No.. IBBIPA-DI2NP-NI0052020-2021 375 Capariment of our a-Suction Service Pariner M. P Dharani Krishra, through Tel. Moo +88 7289871124 25 26, Moble Mo 9543182222 & E-mail ID;
andhrafelindia .com & suppohimbankaawclions com,

Ta Ihe Besl of knawdedge and informaton of Se Authonsed officer, [here is noancumibrancs in tha properiyplas. Hinaeener, the irdanding bidders may
inspect i proparty and & documents a5 mertaned abone ar any other dab & e with peror appdintmen | and ey should make thairown indegandant
gLy rgarding s entumbeands, Ble of propestyies puton e=Auchon and dalmarghliouesta Rechng th progarty prior o subsniting ther g Thi
exAuchion adverlisement does nof constilue sy commilment or any representaton af KMBL. The praperty i being sold silh Jl e exBling ad lulure
encienbrances whethar kndm ar unknown o KMEL, The Authonsed offcarSecured Craditer shall net e respordible in any way for any thad poty
plamsiighssidues;

ihy For pariopating in the e-Auction, intending purchaserabiddens wil have o submituplead in the Web Poital (hitps.iiwesehankeauchions.com) the
detals of payment of imerest-ree refundable Eamest Monay Daposil (EMD) of the secured asset as mantionad above by way of Demand Draft n fawour
of ‘Kotak Mahindra Bank Limiad' payeble al Dk along wilh geff-attested copies of the PAM Card, Aadhaar Card, Residence Address Prood, Board
Resakiions in cese af comparry and Address Proof es spacfied abos along with ihe requisite bidtender form inthis ragard.

Tha Successul Bidder is requirad fo deposit the TOS 1% afthe totel auctian amoant i the name of g morigegor §the Resgne sucion emoundis of Rs
G000, 0060 0O | Rupaas Fifly Lakbs Only) or mane.

The Borrwer (5] Morigagens) | Guaranior s) are herely given STATUTORY 15 DAYS NOTICE UNDER RULE 6(2), B[6} & 91} OF THE SARFAESIACT o
discharge he lakiky o bl and pay the dues as mendoned abave Fong wiith wpbo dale inlerest and expenses within ffeen days fom the date of this natice
failing which the Secured Asaed wil be sold 83 per the terms and condifions mentoned abave, 0 case these is any discrapanty betwesan the publicatons of

| Mame of Beneficlary:- SURAKSHAARD 032 Trust

' [} Wab link: hitps:ifibhi g:ll.lin"'mn'ﬂln-:r.urlt-a:ls
[0 Mot hophsxls

YR harety given that iha Wational ':;ZI'I'FEH;.' Law Trivunal, New Delti Banch, Coortll has crdered 8 eale nofice in Engish and Vemacular rewspaper, then in such case the English newspaper will supanede the vemacuiar newspepar and if shall be Pk TR
commencemant of 8. corpral rsadancy msdulion process of Advance Recycling Solutians. LLP o |:|:r5|:1E1_'Enz 85 the fnal copy, thas removing the embiguity. Ifihe bormowerouaraniore'moriganars peys the amounl due fo Bank, in full belona the dale of saia) « The EMD of the unsuccessful bdder will be reterned on the elosure of the E-auction proceedings within 15 working days from
1811203 Order resdived on 20,11, 2024 ucion iz babds o ba stooped the date of auction.
The crochors of Athancs Recycling Bojuliont LLF, are harsby calad Upon In subeil thelr ciaim with proat.on of Far detaled ferms and condfions af tha sale, kindy vist aur oficial websita hitpehavww kolak comianthank-auctions kiml or cantact the Bark officer M * The sala is subject to confirmabion by Secured Creditor. If the Borrower'Guaranior paye the amount due fo the Secured
ﬂ:ﬂi‘ii"ﬂ.‘;‘L'LL*F“ET??,‘;“’“.;' e oes | [ Pshoi Motwand (5873737151 & Mr'Vikas J. @ 8700354755 at abava mentioned Regional afice of Bank. Creditor in full befora date of exscution sale deed, no sale will ba conchuded

ié Cia Crecaing sl sunenl] enf Clema wl Bapl .1 slbmi A 7 : i ? . H > LI : T . . .
v claims with procfin person, by postor h:.'laiam.'nlé w; j * x Special Instruction: e-Auction shall be corducted by aur Senvice Provider, Mis. C1 india Pvi Lid an bahalf of Kotak Mahindra Bank Limied {KMBLY, on pre- * Sinca the prospective tenderers are advised 1o do their own due diligence in this regard. The Authorized Oficer shafl not be

hizld responsibie for any charge, lign, encumbrance, propeny g orany elher dues b the Govemmenl or anybody in respeal bo
the aforesald mortgaged praperty,

= Ingpeclion of the aforesabd modgaged praperty can bedons on 02, 12,5024 froe 1100 am 1o 200 pos by the inkerested parties!
tervderer aftar seeking pror appomtment with Suthorized Officer. The Authorized Officer has the right to reject any tender!
tendars without assigning amy reasons thereof.
There ara certain minimuem society duss ane pending.

= On compliance of terms of sale, Authorized Officer shall issus ‘Cartificate of Sale’ in favor of the successful purchasar, All
expenses relating to stamp duty, registration charges. conveyanoe, VAT!GST eic. 1o be borne by the purchaser. Tha
succnssful purchasar shall camphy with the ralevant provisions of Income Tax AL 1961 perfaining bo tax dededion al source
willh regard ta purchase of said mmovable property
Thie Sake s subject b bhe condibons prescribed in thi sasd act and e Said Kules and the condifions menlicned aboes
Far furhes details coslact the Aasiboanzed ol on 491980089606
Far detabed letms snd condifions pleasae rafer bo the Tender Dodcument which may be provided frarm e authorzed oficer by
amall, (the contents whereal shall be tregted as par of s notics),

= TEA202 of 2022 s pending In BRT-2 Delhi

THIZ NOTICE WILLALZO SERVE ASSTATUTORY NOTICE TO THE BORROWERSGUARANTORSMORTGAGOR UNDER

SARFAESIACT AND RULES MADE THEREUNDER

specifiad dats, whils tha bidders shall ba quoting from their cwn homal offices! place of ther Bid as per thair chaica ahave fhe Resene Prica. Intsmed
cornaciiily and other paraphemala repuremants shall hava 1o be ensured by bidders themeatves. Pleasa note that Tailune of Inbermet comnechivity (due ta
ary reason whaksoever it may be| shall be sake responsibilty of bidders and nethar KMBL rar ©7 India Pt bd shall be responsible for these unftresesn
cicumistancas. in oner - ward-aff such contingant sfualion. bidders ane requested % maka al the necessany armangemantsd allarmativas whalear requined
5y [hasd thary ame albie o drcurmvanl such stualion and 541l ba able fo parbcpatks m tha e-tuchon supessily, Mo, itis roguesiad o s Bddurs) nol o
w18 B st rmdimen | o qualadmprsie his! her Bid o avadany suchicomplex siluaons
Place:- Ghaziabad Dale: 22,11, 2024

A francal crectipr bakonging o & chss, as listed agains! the eniry Mo, 12, shall indoade its chpice of suhonsed
sepressnialive iom shong the (hnse Feokensy prakssonas lisled sosinsd entfy Mot 10 s & sulonged
mprapsntatve of the cass [apecity ciass] in Fom GA Thies clacse b nol appicatda in e prasant matie
Submisslonof islse or mislesding proofs of claim shall atiract pepaliies G-
&t Qjha

Intgrem Rasoubon Proteesional of Mis. Advanca Recyclng Solutions LLP
IBBI Rag). Mo IBEINMPA-HZAP-M0 105200202 1113275

Duata | 211 0
i AFA Carlificate Mo, AATIITEOR0N 2240202074 | Valid upde: 0293 2024

Placa; Delfi

Sdi- Aulhorized Officer, Kotak Mahindra Bank Lid

UCAL LIMITED

(Formely known as UCAL Fuel Systems Limited)

Regd Office: 11B/2 (S.P) 1st Cross Road, Ambattur Industrial Estate, Chennai - 600 058. Tel. No: 044-6654 4719 Date : 2211.2024 (Authorized Officer)
E-mail: ufsl.ho@ucal.com, Website: www.ucal.com, CIN: L31900TN1985PLC012343 Place: : New Delhi Acting in'its Hanlg”;:?ﬂ‘;é:ﬂ'ﬁﬂ;?ﬂ'g%ﬁ"mﬂ
NOTICE TO MEMBERS FOR EXTRA-ORDINARY GENERAL MEETING {EGM} E-VOTING AND UPDATION OF EMAIL ADDRESS . . .
NOTICE i hereby given that First Extra-ordinary General Meeting EGM") [01/FY24-25] of the Members of UCAL Limited (“the Company’) will be held on Thursday, the 19" December 2024 al | : Piramal Capital & Housing Finance Limited
11:00 A M. (IST) through Video Conferencing {*"VC") \Other Audio-Visual Means ("OAVM'), to transact the business as set forth in the Notice of EGM (*Notice") Piramal (Formerly Known as Dewan Housing Finance Corporation Lid.)
Finance CIN:L65810MH1584PLC032639

The EGM will be convened in compliance with the applicable provisions of the Companies Act, 2013 (The Act’) and Rules framed thereunder and the SEBI (Listing Obligations and Chsclosure
Requirements) Regulations, 2015 ("SEBI Listing Requlations”) read with circulars issued by The Ministry of Corporate Affairs ("MCA”) vide its Circular No, 092023 dated 25.09.2023 read with
Circular No.20/2020 dated 05.05.2020 and the Securities and Exchange Board of India (SEBI) vide its Circular No. SEBI HO/CFDYCFD-PaD-Z/PICIR 2023167 dated 07.10.2023 read with
Master Circular No, SEBIHO/CFDIPoDICIR/PI2023/120 dated July 11, 2023 (collectively referred to as “the Circulars’) permitted the holding of the Exiraordinary General Meeting ("EGM")
through Video Conference (VG [ Other Audio Visual Means (QAVM), withaut the physical presence of the Members ata common venue

Reqistared Offica: Linis M- 601, 6th Flaor, Plramal fmitl Buikding, Peramal Agastya Corporata Pank, Kaman Junction, Opp. Fire Station, LBS Marg,
Eurla (west), Mumaba-400070 T+81 22 3832 2000
Bramch Dffica : Jalpur Tawes, No 3021 to 6, 3rd Floar, Mirza lsmail Bd, opposita AR, Jaspur, Rajasthan 302001

POSSESSION NOTIGE

For Immovable Property as per Rule B-(1) of the Security Interest (Enforcement) Rules, 2002 and Appendix- IV

Vihereas, the ungemsigned baing the Aulhonzad Offices of Piramal Capital & Housing Finance Lid. {Farmensy Known 83 Dewan Housing Finance Corporation
Lid} under e Secyrdzaton amd Recorsinction of Finance! Asteds and Erddrement of Securfly |nbensst At 3003 and in eaercse of powers condemed under
section 1312} raad with Rule 3 afthe Security Interest ([Enforcament) Rules 2002, Damand hoticas) issued by the Authorsed Officar of the company fo the

Notice of EGM has been sent through electronic mode o all such members whose email ids are registered with company/Depositary Participants. The dispatch of Notica of EGM through email
was completad on 21" November, 2024, The Nofice will also be made available on the websites of the Company www.ucal.com, the Stock Exchanges viz. BSE Limited www.bseindia.com and
National Stock Exchange of India limited www.nseindia.com.

Borrowen 5] | Guanzrions) mentioned hepen below inregay e amount mentoned in the nob cewilthin 60 days from e date of recalal ol the said natize, The
beatraieer haviing Failiad bo repan (b ammoun], nolice & heeoby given (o e Bamowans)© Guarantans) ard the public in geneeal thal the undgrsigred has laken
Pessessian of tha property describsd herein below i axercise of powees confestad on him under Sub-Section (4] of tha Saction 13 of the said Acl ead with
Fule Bal e Saminty nleres Erforeament nikes; 1002, The bormawes's aftentian 4 inviled Io provisions of sub <sectian {&) of section 13 ol tha Ac), Inmspac of
fime vadable, ta recaam e seoued assets. The bamawar in parlicatar and e pubdc in ganeral ang hansby caulioned ral o deal with fha property and any
deakings with the propsarty will ba subject fo the change of Premal Cepital & Housing Finance Lid. (Farmary Known: 25 Dean Howsing Finenca Corporation

The Company is providing Remate e-vating (prior to EGM) and E-poll (e-voting dunng the EGM) facility to all its Members 1o cast their votes on all the resclution set out in the Notice of EGM,
LEd b dar an amounl & menfonesd heran podersith mleras] Ihansan

Detailed instructans for attending the EGM and casting voles through Remaote e-voting and E-poll are provided in the Notice of EGM,

Sr.[  Mame of the Borrower(s), Description of Secured Assel Demand Notice Data and Date of
Manner of registration of email addresses and casting votes through remote e-voling or e-voting at EGM (Mo Co-Borrower’s, Guarantor(s) (Immovable Property) Amount with NPA date Possession

LC-15300002510, Branch- Udaipur,
MriMrs. Mahesh Tatya Hshirsagar(
Bormrawaer | Tabya Bhagvat Kshirsagar(
Co-Barrower |
LC- 05700001456, Branch-Kota, MriMrs.
2 |Lekesh Shamma| Borrowssr LRanjeeta

All tha part & parcelof propery-Fial Mo 303, Third
Fliscer B¥o Mo, 109 Sheeefl Darshan Lpal Odan
Kathdwara Mathdwara, Disl Rapamand Udsipur
Fagsdan = 313301 Twanbyhene Only

All the part & parcal of property-Pict Mo 52, Swami |Damand Malica  Datal Amt :-22-Jan-
Yivekanand Magar, ¥ill. Raipur Jhalawar|2024 467671, Rupees Four Lakh Siady

Demand Motie Datal Ami -27-May-| 1971172024
» Members holding shares in physical form and whose email addresses ara not registered, may get their email Ids registered by submitting necessary details like Folio No., Name of shareholder 1 £024.817623,{ Rupses Elaht Lakh o mbolic

along with scan copy of any one valid share certificate (front and back both), PAN (seli-attested scanned copy of PAN card), AADHAR {self-attested scanned copy of Aadhaar Card) by email o
investor@ucal.com and may get login credential on the registered email |D.

18112024

: ik ol : [ Symanlic)
i | i ! ; . " . Sharmai Co-Borrower | Ripasthan J26001 Seven Thousard Six Hundrad: Sevesily Wy
= Members holding shares in dematerialised farm and whose email addresses are not registered can gel their e-mail id registered by contacting their respective Depository Participant. The l Oine Crily |
Demat shareholders may obiain the login credantial by providing Demat account details (CDSL-16 digit beneficiary 1D or NSDL-16 digit DPID+CLIOY), Name, client master or copy of Consolidaled LC- 05700003969, Branch- Kata, MriMrs. | Allthe part & parcs of property-Patla No 53 BS & |Demand Nodice  Datsl Amb -25-July-| 1611/2024
. ] ; i ’ 3 (Ramesh Kumar Suneja| Borrawer|77 | KiNoo 300 | Vil Mayis | Gram Panchayal| 20041455711, Rupess Foutaen Lakh isymbalic)
Account Statement, PAN (self-attested scanned copy of PAN card), AADHAR (self-attested scanned copy of Aadhaar Card) to RTA/ Company email i at investor@ucal.com. J, AnjuSuneja | Co-Borrower) Kudayla , Ramganjmandl Dist Kola Kota|FilyFive Thousand Seven Hundred Eleven| =7 01C
: : ; i : : . 72 . . ' Rigasthan - 326519 Dily §
The login credentials for casting the voles through e-vating would be provided o the Membess (helding shares in physical form or dematerialised form) at their e-mail addresses registered for this LC-09000005109, Branch- Bhilwara,|Alllhe part & parcel ofpreparty-Pana Mo, 21, Bock|Demand Motice  Datel Amt :-25-July-| 161172024
purpose 4 |MciMrs. Omprkash Gurjarf Borrower || Mo, 455 Aral Mo 878, Viksge Rajgerh Tahsi[2024,703372 ( Rupeas Seven Lakh Threa r——,
Sugna Bal S{ Ca-Borrower | |En13-§:ll.-é12'.‘3l'<'.ln:rgarr: Chittaurgarh Rajasthan - E"IIM?&M Thrae Hundrad  SeventyTwo ! 4
The members are informed that: - ly }
LC- BL3ADDOIATDR, Branch - AN Mg par & parcel of propey-Patta No 21, |Demand Kotice Daled Amt -25-June-| 1611 /2024
b ha 1 W throuoh WG M in comoliance with licatl =] afth nies Act 201 g with A Circultars and ircols Bhitwara, MriMrs. Raflek Mohammed(| Gangy Bal Park, Gales Roed, Viage Keshithal [2024. 3677920, Rupees ThimySis Lakh| o
EGM has been convened through VC./ OAVM in compliance with applicable provisions of the Companies Act, 2013 read with MCACirculars and SEBI Circulars 5 B e B Bt P b 1105 SeveniySavan Thousand One. Hundrud| (Symbnlic)
Incompliance with Section 108 of the Companies Act, 2013 and rules made thereunder read with Regulation 44 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the ]u: e e TR ;m"mr:rinlnl" er PRI
s 5 5 5 ' i B g . . - : I Al r o ety Sl Mo 8 1 aman alina k&) AF 2= Mak-
Company ks pleased to provide all its members holding shares either in physical or dematerialized form at the close of business hours on the cut-off date i.e. Thurday, 12" December, 2024, the G [Bhilwara, MeiMrs, .:;,-.,.;.:H:hn bi{| Purana E::u r-:;;aar. E--iwggﬁas:-?ar-1|}1=[ﬂ1 22 GTEOET (Rupess Sx La-::| Sevenly 5:'; T:"::ﬂi‘f
facility to exercise their vole electronically on the business as set oul in the Notice through remote e-voling system of National Secunties Depository Limited (NSDL) and the business may be Bosrower ) Kamala Devil Co-Barrower ) | Thetsand Sy Seven Only ) i -
transacted through such voting, LC-BLSADMO0BO0A, Branch-Jhalawar.| Al $a part & parced of proparty-Propady Sihated | Demand Motice  Datel Amt -D8-Mov-( 18112024
T (M Mrs. Kuldeep Singh{Borrower), Al Patla Ma, Jer BHEET Village- Govindpaa G- 203, 052040 | Fupees Nine Lakh FiftyTwa Ernbilic
{Kishanoura PS5~ Bakars Disl- Jalawar {Raj )| Thausand Faurty Only ) (Syrmbolic)

The remote e-voting period will commence at Sunday, the 15" December 2024 at 09.:00 A.M, and ends on Wednesday, the 18th December 2024 at 05:00 PM. The remote e-voting shall not be Hemant Singh |Co-Bormower )

aliowed beyond the said date and fime

Bakani 326023

LC - BLSAODO1TESR Branch ) Alllthe part & parced of property-1) Patts Mo 53, 63 | Demand Metice  Datald fmb -25-July-{4641/2024
B |KotaMriMrs. Ramesh Kumar Sonejaf|d 77 Rhasra Ko, 300, Wi Mayla Gram Panchayal 2084, 1262550, Rupees Twelw Lakh (Gumbolic!
Borrower ), Anju Sunejal Co-Borrower| | Kudata Ramganjmandi Dust Kota Kola Ragsthan | SislyTwe Thousand Five Hundred Fifty IR
336518 2) Pafa Mo. 64, 54 Khaara Mo, 200, Village | Only )
Mayla GP Budeyela PS5 Near Gowt School, Dl
- - - - i i > - — . Kota s, Knaitac. Kota Rsfsifan- 126510 . .
A person, whose name is recorded in _she Register of members or in the register of beneficial owners maintained by the depositories as on the cut-off date shall be entitied 1o avail the Tacility of LC - BLEANODISICABranch .+ Allthe pt & parcst of property-1) Paita Ne. 53,63 | Demand Nofice Datal Amt ~25-July-| 1611172824
remote e-voling (before the EGM) / voling at the EGM. g

KotaMrMrs. Ramesh Kumar Sunejal| & 77 Khasra No, 3560, Wil Mayla Gram Parrkhayal 222'4.-1'3_9239.: QUEEEE Four Lakh iSymbolich
Bomrower ), Anju Sunejal Co-Borrower | | Kudinta Rameanjmandl Dist Kota Kala Ragsman | NinetyNine Tnousand Twe Hundred) f f
FEES1% 1) Pabia Mo, 64, 54 Khasra Mo, 300, Willage | ThirtyNine Only

| Mala GP Kudayala FS M Gowl Schoal, Desl
Kot Ry, Mhairabad Kola Rajasthean - 128510

« | Alllhe part & parced of property-Patla Mo, 53, B3 & | Damand Motice Dafel Ami =-25-July-[1641/2024
774 Bk Mo 300 ) Wil Mayis | Gram Panchayal | 2024, 1662079, (Rupsas Sistaen Lakh Siady

Members, who are present at the EGM through VG / DAVM and have nol casted their vole on the resolutions through remicde e-voling shall be eligible to vote through e-valing during the EGM
(E-Pall). The detailed procedures and instrictions of casting Viote through Remote e-vating and E-Poll have been mentioned in the Notice of the EGM,

Any person who becomes member of the Company after dispatch of the Notice and holding shares as on the cult-off date may obtain the User [d and passwaord by foliowing the process and
instruction as mentionead in the Notice.

LG - 05700003968, Branch

The members who cast their vote by remote e-voting may attend the meeting but shall not be enfitted to cast their vote again during the meeting. Vote once cast by the members shall not be Kots,MiMrs. Ramesh Kumar Suneja

10

allowed to be changed subsequently. Bomawar ), Anju Sunejal Co-Borrower] |Kudayla . Ramganjmandi Dist Kota Kota|Twa Thousand Seventy Nine Cinly (Symbolic)
| Ragsthan - 326518

The Motice of the EGM is also available on the website of the Company www.ucal.com and the websites of the Stock Exchangesi.e. BSE Limited and Mational Stock Exchange of India Limited at LC - 04700002003,Branch | Alltha part & parcel of property-Khasra Mo, 46501, | Demand. Notice  Draler Amt (-30-Jan- 20/11/2024

3 L i L : [k o 7 i ; ; g 11 [fodhour,MiMrs. Moo Singhl Barrower | Ward No. 29 Near Rajaram Hostel, Samdan Road 2023, B0TBTE. [ Rupees S Lah. Seven (Surntinlic)

www bseindia.com and www.nseindia. com respectively. The Naotice is also available on the website of NSDL viz www.evoting. nsdl.com Mahan Kanwar Co-Borrower) Balotra, Dist. Barmer Balotra Bamar Rajasthen - yrmaolic)

Thousars EI;‘]|'| Hurdnsd Sevintysia Only
344022 p
-\ Al the part & parcet of proparty-Fata Mo, 48 Book
No. 4 Vilage Lakhmariyas- Lakhmariyas Gram
Parchayat- Lasadiya Bhilwera Maar Shres
Chabhuja JiTempla Bhikwara Rigasithan 391011

Al the part & pancel of propery-Piot- Mo F-160 Ja

Cemand Naotice  Datal Amib -23-Agri-
2024 861255 | Rupess Eight Lakh
ShtwOre Thousand Twa Hundred FiflyFive
Cnly §

Camand Matice Dale’ Amb :-17-Aug-{ 20412004

In case you have any queries or issues regarding e-vofing and/or attending the EGM through VT / DAVM facility, you may refer the Frequenily Asked Questions ('FACQS" and e-voling manual
available at www evoting.nsdl com under help section or contact 1800 1020 990 and 1800 22 £4 30. All grievances connecied with the facility for voling by electronic means may be addressed to
Ms. Sarita M, Assistant Manager, National Securities Depository Limited (NSDL) at evofing@nsdl.co.in,

LC - MOD054934 Branch
Ehilwara, MriMrs. Kailaghchand
Sharmal Borrower ) Ugami Devl] Cao-
Bomowar)
LC -MOOE2836 Branch - Kota MriMrs

15M11/2024
[Eymibalic)

12

Far Uecal Limited

13 |Deepak Gulati| Borrower |, Mana] Gulati{ Shrea Yikar, Gram Thekhda, Tehshil Ladpura, Dist | 2024, 385129052, [Rupaas Thirdy Mina 5 lieh
Sdi- Co-Barrower ) Koiz Rajasthan 324004 Lakh Fifty Thres Thausand Two: Hundred| (SYTB0IC)
Elavan Créy |
; LC - MOOBZ336TU,.Branch  -|Alfhe part & parcel of proparty-Pict Mo F-160 Jai|Demand Motice DatelAmi -17-Aug-{ g9 /2024
Place : Chennai S. Narayan 14 |Kota,MriMrs, Despak Gulati{ Borrower| Shras Viber. Gram Thekhda, Tehshil Ladpura, Dist | 2024 406998 2 (Rupess Four Lakh Sixl o
ﬂ'ﬂl& : 21 1-1.E|:|'E4 ':Ell'r'lﬂElﬂ}f EEC!—EHW ].HMHJGIJWHIEEHBIHTG'HEF] iHﬂEqﬂjiﬁﬁEHSHEH Tnuusan:lh'-r:eFundraﬂﬂhetg,-Eigl‘-‘.l'_'lnlg.'] LeiTHI "::I

Place: Rajasthan  Dale : 22112024 [Aulhorised Oflicer] Piramal Capilal & Housing Finance Lid.

; : ! New Delhi
financialexp.epapr.in
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